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I have to look into it anid see in what
conmection he had aaid that

1233 hrs.

PAPERS LAID ON THE TABLE

STATEMENTS BHOWING ACTION TAKEN OM
ASSURANCES ETC

The Minister of State in the Depart-
ments of Parllamentary Affales and
Communications (Shrl I. K. Gujral):
I beg to lay on the Table following

given by the Ministers during the
sarlous sessions shown against each -
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(Placed 1 Labrary see No. LT-1073/67)
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12969 EC Report
¥, C, Sethl): I beg to lay on  the
Table:—

(1) A copy of the Report of the
Commuttee of Enquiry on Durga-
pur Steel Plant (Hindustan Steel
Lamited).

(2) A copy of Government Re-
solution No DUR-21(4)/686 dated
the 18th July, 1967, regarding
Government's decisions on various
recommendations made imn the
above Report
[Placed wn Library See No. LT-
1073/67)

Shri Surendranath Dwivedy (Ken-
drapara) This Enquiry Report may
be circulated to us

Shri P. C. Sethi: Yes, it 1» being
circulated
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12.34 hrs

COMMITTEE OF PRIVILEGES
Szconp REroRy

Shri Khadilkar (Khed): I beg to
present the Second Report of the
Commattee of Privileges

12.34f hrs.

ESTIMATES COMMITTEE
SzvznTE RrorT

Shri P. Venkatasnbbaish (Nandyal).
I beg to present the Seventh Report
of the Estimates Committee regard-
ing action taken by Government on
the recommendations contained 1n
the Seventy-sixth Report of the Esti-

JULY 19, 1087  Comm. on Industrial
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Licensing (St.)
mates Committee (Third Lok Sabha)
on the Ministry of Food and Agricul-
ture (Department of Agriculture)—
Indian Agricultural Research Inati-
tute

12.34} hrs,

STATEMENT RE. COMMITTEE OF
INQUIRY ON INDUSTRIAL LICENS-
ING

The Minister of Industrial Develop-
ment and Company Affairs (Shrl F.
A. Ahmed): In pursuance of the as-
surance given by me in the Rajya
Sabha on the 31st May, 1967, in con-
nechon with the discussion of the re
port of Professor Hazar: on ndustral
licensing, the Government of India
have decided

Mr. Speaker. Does he want to read
out the whole statement?

Shri F. A. Ahmed. I shall just read
ont the names of the members After
that I shall place it on the Table of
tne House The Government of India
have decided to appoint an expert
committee tp inguire intv the work-
ing of the industrial licensing system
during the past ten years The com-
mittce will be  composed of Prof
Thacker, Member, Planning Commas-
si1on, as the Chairman, Dr H K Puwan-
jpe Indian Institute of Public Admu-
nistration New Delh:, as member and
Shr1i Mohan Kumaramangalam of
Madras

Shri Ranga (Srikakulam) Not Shra
Shenoy? Only Shr1i Mohan Kumara-
mangalam who happens to be a com-
mururt 15 included?

Shri F. A, Ahmed: As regards the
terms of reference etc, I place the
statement on the Table of the House
[Placed wn Library See No, LT-1095/
87



